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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 23.10.2019 (WEDNESDAY) 

COURT - II 

11: 30 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. Vijay Pratap Singh, Member (Technical). 

For Orders  

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 277 of 

2019 

 

 

 

 

 

K.L. Jute Products Pvt. Ltd. 

Vs. 

Tirupati Jute Industries Ltd. & Ors. 

Rohan Dewan Abhijeet Sinha-R2 

Brijesh Tamber-

R3 

Abhishek Anand-

R4&5 

Abhinav Gupta-R6 

Shreya Sinha-R7 

Jayant Mehta-R8 

Amritesh Raj-

R10&11 

2.  Comp. App (AT) 

(Ins) No. 756 of 

2019 

 

Ashwini Mehra. 

RP of Educomp Infrastructure & School 

Management Ltd. 

Vs. 

Vinod Kumar Dandona & Ors. 

Anindita Roy 

Chowdhury 

Sumesh Dhawan-

R15,19,20,22-

24&34 

Nikhik Mathur-

COC 

Chitranshul-

R8,9,18,46 

Shreya Jad-R6 

3.  Comp. App (AT) 

(Ins) No. 781 of 

2019 

 

C & C Construction Ltd. 

Through Navneet Kumar Gupta, (RP) 

Vs. 

Power Grid Corporation of India Ltd. 

 

Arunima 

Bhattacharjee 

K. Dattta 

For Admission (After Notice) 

4.  Comp. App. (AT) 

(Ins) No. 468 of 

2019 

Jagdambey International. 

Vs. 

Visa Powertech Pvt Ltd. 

 

Manish Verma  Surabhi Khattar 

5.  Comp. App. (AT) 

(Ins) No. 620 of 

2019 

 

Mohit Minerals Ltd. 

Vs. 

Shree Rama Newsprint Ltd. 

Mritunjay Kumar 

Tiwari 

J. Rajesh 

6.  Comp. App (AT) 

(Ins) No. 950 of 

2019 

 

Duke Sponge and Iron Pvt Ltd. 

Vs. 

Laxmi Foils Pvt Ltd. 

 

A.K. Vali   

7.  Comp. App (AT) 

(Ins) No. 952 of 

2019 

 

M.S. Jain. 

Vs. 

TVG Ltd & Anr. 

Ravi Raghunath Mohit Singh 

8.  Comp. App. (AT) 

(Ins) No. 961 of 

2019 

 

Anil Syal. 

Vs. 

Sanjay Kapoor & Anr. 

Mahohar Malik  
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9.  Comp. App. (AT) 

(Ins) No. 969-970 

of 2019 

 

Jai Kishan Gupta. 

Vs. 

Green Edge Buildtech LLP & Anr. 

S. Mishra   

  For Hearing 

10.  Competition Appeal 

(AT) No. 96 of 2018 

 

Karnataka Film Chamber at Commerce 

(KFCC) & Anr. 

Vs. 

Competition Commission of India & 

Anr. 

Aakanksha Kaul Mayank Bansal-

R1 

    

 

   Copy to: - 

1. Notice Board                                                                                                            By Order 

2. Reception            

3. Record File                                        -sd/- 

4. Website: www.nclat.nic.in                                                                                   Registrar       
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